
 

 

No. RWC-SSB/NGT/20-21/                        Date: 18.04.2020 

To,  

The Registrar General, 

National Green Tribunal 

New Delhi. 

 

Sub:  Action taken report/Compliance on order dated 10/01/2020 passed by the 

Hon’ble National Green Tribunal, Principal Bench, New Delhi in O.A. No. 533/2019 titled 

Anubhav Kumar V/s Union of India & Ors. 

Sir, 

 This is in reference to the above mentioned subject; regarding Action taken 

Report/compliance of the directions passed vide order dated 10/01/2020 by the Hon’ble 

National Green Tribunal, Principal Bench, New Delhi.  

CRWC had submitted its Action Plan/Action taken report dated 10.02.2020 to all the 

committee members appointed by Hon’ble NGT and compliance report to the same is 

submitted below:  

1) Northern Railway shall immediately construct warehouse for handling of cement bags 

so as to minimize fugitive emissions until then no cement handling shall be permitted. 

 

This does not pertain to CRWC.   

 

However, it is informed that CRWC’s warehouses at line no. 2 & 3 are already covered 

warehouses which minimize the fugitive emissions.  It is also submitted that CRWC is not 

permitting any loading of stocks in the uncovered trucks. The loading is being allowed 

only in the trucks properly covered with tarpaulin. 

 

2) Mechanical handling of cement bags using conveyor belts shall be introduced by NR 

and CRWC in order to reduce fugitive emission. 

 

(i) For mechanical handling of cement bags, CRWC has already made operational at its 

warehouse two tier-mounted conveyor belt machines with arms. These machines are 

being used for mechanical handling/unloading of cement bags  

 



 

 

(ii) In additional to above, CRWC also  got designed  suitable conveyor belt system with 

folding arms with the help of  the manufacturers of the machines   to make  mechanical 

loading/ unloading operations more effective.   One such Conveyor belt with folding 

arms purchased from M/s Vivian Conveyors, Pune, stands installed at the warehouse 

and has been into operation since 06.02.2020. 

 

(iii) CRWC is facing stiff resistance from labourers, as installation of conveyor machines is 

affecting their livelihood. The installation of conveyor belt machine has replaced and 

reduced the number of labourers working at the good shed.  Installation of more 

machines will create more unrest between the management and the labourers.  

Management is in process for convincing the labourers to use these machines. 

 

(iv) CRWC has invited tenders for purchase and installation of 10 more conveyor belt 

machines in the warehouse in april’2020. The delivery period has been given 45 days.  

Due to COVID-19 Lockdown, the ordering and delivery of machines is expected to  get  

delayed. 

 

(v) The following relevant documents are enclosed at Annex - 1 for ready reference:- 

 

a) Photographs of the two tier-mounted conveyor belts with arms put to use. 

b) Copy of the purchase order no. CRWC/V-RWC, Shakurbasti/19-20/2851 dated 

07.01.2020 placed on M/s Vivian Conveyors, Pune for supply and installation of 

conveyor belts system with folding arms. 

c) Copy of their invoice no. 095/2019-20 dated 20.01.2020 for Rs. 12,70,000/- 

d) Photographs of the conveyor belt system with folding arms which has been put 

to use. 

e) Copy of NIT for purchase of 10 more machines. 

 

3) The enclosures in the form of flexible belt curtain may be provided for the unloading 

sides. 

 

(i) CRWC after considering various options available for flexible belt curtains has 

placed order for supply/purchase and fixing of flexible PVC belt curtain on 

07.02.2020.  The curtains are under installation. The installation work going on 

has been stalled due to lockdown in country and it shall be completed in approx. 

one month after the lockdown is completely withdrawn. 

 



 

 

(ii) The following relevant documents are enclosed at Annex - 2 for ready reference:- 

a) Copy of the work order placed on M/s Rahul Kaushik Developers Pvt. Ltd. 

dated 07.02.2020 for supply and fixing of flexible PVT belt curtains. 

b) Photographs of the curtains already installed at the Railside warehouse. 

 

4) Warehouse cleaning shall be done with only mechanical means by NR and CRWC and it 

shall be done on regular basis.  Cement collected shall be properly stored and records 

be maintained. 

 

(i) For cleaning the warehouse, four number sweeping machines have already been 

procured by service provider, M/s G. S. & Company, as cleaning of the warehouse being 

within their scope of work.   

 

(ii) The cleaning is now being done with the help of these sweeping machines on regular 

basis. 

 

(iii) The cement sweeping is being collected on regular basis and is being stored at 

designated place in respective compartments.  The record for cement sweeping 

collected is being maintained in a separate register.  The sweeping collected is handed 

over to cement companies/Service Provider. 

 

(iv) The following relevant documents are enclosed at Annex - 3 for ready reference:- 

 

a) Copy of the invoice for the four machines purchased by M/s G. S. & Company for 

sweeping of floors. 

b) The photographs of the machines put in use for sweeping of floors. 

c) Copy of the record being maintained for cement sweeping. 

 

 

5) Peripheral roads for vehicle movement should be paved and these should be properly 

maintained. 

 

(i) The peripheral road for vehicle movement were already paved by CRWC and is being 

properly maintained. CRWC has purchased one mini truck loaded sweeping  machine 

from M/s Pyara Singh & Co, Ludhiana for cleaning the peripheral road .  The peripheral 

road/circulating area is now being cleaned with the help of mini truck loaded road 

sweeping machine purchased by CRWC.   



 

 

 

(ii) The following relevant documents are enclosed at Annex - 4 for ready reference:- 

 

a) Copy of purchase order placed by CRWC on M/s Pyara Singh & Co, Ludhiana 

dated 17.12.2019. 

b) Photographs of the mini truck loaded road sweeping machines being put to use. 

 

 

 

6) M/s G S Company shall implement a systematic plan of action to educate and protect 

labourers engaged in the activity of cement sacks handling. 

 

(i) M/s G. S. & Company was advised by CRWC vide its letter dated 16.01.2020 and 

29.01.2020 to implement systematic plan of action to educate and protect labourers 

engaged in the activity of cement sacks handling. 

 

(ii) M/s G. S. & Company has submitted their systematic plan of action and conducted 

their first labour education and protection program on 31.01.2020 wherein labourers 

were educated on various means and methods of protection from cement dust. 

Protection equipments i.e. mask and gloves were also given to the labourers.  This 

programme was organized in association of Physician Dr. Arvind Rohilla.  

 

(iii) The following relevant documents are enclosed at Annex - 5 for ready reference:-   

 

a) Advice of CRWC to M/s G. S. & Company vide letter dated 16.01.2020& 

29.01.2020 to implement systematic plan of action to educate and protect 

labourers engaged by them. 

b) Copy of the systematic plan of action of M/s G. S. & Company to protect 

labourers engaged by them. 

c) List of labourers who attended the labor educational programme. 

d) Summary of the programme. 

e) Photographs of the labour educational programme held on 31.01.2020 

 

7) All five cement companies (M/s ACC Cement, M/s Wonder Cement, M/s Mangalam 

Cement, M/s Ambuja Cement and M/s Ultratech Cement) shall implement a 

systematic plan of action to educate and protect workers engaged in the activity of 

cement sacks handling. 



 

 

 

 

(i) CRWC vide its letter dated 29.01.2020 had advised its concerned cement user 

companies i.e. M/s ACC Cement, M/s Wonder Cement, M/s Mangalam Cement &  M/s 

Ambuja Cement to implement systematic plan of action to educate and protect their 

workers engaged in the activity of cement sacks handling.  

 

(ii) Systematic plan of action has been submitted by all cement companies unloading 

their cargo at CRWC.  

 

(iii) The following relevant documents are enclosed at Annex - 6 for ready reference:- 

 

Systematic Plan of action and report submitted by M/s. Mangalam cement limited, ACC 

Cement ltd., Wonder Cement Ltd and Ambuja Cement ltd.  

 

M/s Ultratech are the user of Northern Railway godown only and they do not use 

CRWC   godowns. 

 

 

8) There should be a system of record keeping of workers engaged in the activity of 

cement handling.  Periodic health assessment of workers should be done for workers 

engaged in cement handling and records shall be maintained. 

 

 

(i) CRWC has advised service provider M/s G. S. & Company and its users of the 

godown i.e. M/s ACC Cement, M/s Wonder Cement, M/s Mangalam Cement & 

M/s Ambuja Cement through letter dated: 16.01.2020 and 29.01.2020 for 

maintaining systematic record of workers engaged in the activities of cement 

handling by them and their periodic health assessment for which necessary 

records shall also be maintained.   

 

(ii) The action taken by M/S G. S. & Company and other Cement companies is as 

under: 

 

(iii) The following relevant documents are enclosed at Annex - 7 for ready reference:- 

 



 

 

a) The list of 61 workers engaged by our service provider M/s G.S.& Company and 

their plan for periodic health assessment. 

b) Advise of CRWC to M/s G. S. & Company and all cement customer through vide 

letter dated 16.01.2020 and 29.01.2020 for record keeping of workers engaged 

in the activity of cement handling and periodic health assessment of workers in 

the activity of cement handling. 

c) Copies of action taken report of M/S G. S. & Company, M/S ACC Cement, M/S 

Wonder Cement, M/S Manglam Cement and M/S Ambuja Cement are enclosed. 

  

 M/s Ultratech are the user of Northern Railway only and they do not use CRWC  

 godowns. 

 

9) Test for remaining workers involved in loading and unloading activities shall be 

immediately got conducted through an environment health physician and all workers 

detected with health impact shall be treated at the cost of M/s G S Company and 

Cement Companies, as applicable.  CRWC and NR shall monitor compliance and submit 

report to DPCC and CPCB. 

 

 

(i) The above has been intimated/advised to service provider M/s G.S. & Company and 

the respective cement user companies’ i.e.  They have been asked to get the tests done 

for the labourers engaged by them vide their letter dated 16.01.2020, 29.01.2020, 

26.02.2020, 27.02.2020 and 07.04.2020. 

 

(ii) The following relevant documents are enclosed at Annex - 8 for ready reference:- 

 

a) Advise of CRWC to M/s G. S. & Company and all cement customers through vide 

letter dated 16.01.2020, 29.01.2020, 26.02.2020, 27.02.2020 and 07.04.2020 to 

get the test done for the labour engaged by them. 

b) The action taken reports/reply received from M/s. G .S. & Company and cement 

customers M/s. Wonder Cement, M/s. Mangalam Cement & M/s. Ambuja 

Cement are enclosed. 

 

 M/s Ultratech are the user of Northern Railway only and they do not use CRWC 

 godowns. 

 



 

 

It is also submitted that CRWC’s has got covered warehouses which protect cement 

dust emission. It had taken steps to prevent the air pollution and control the fugitive 

dust emission.  It had also deployed part-time physician to check the health of the 

workers.  The plantation was also done at the terminal to control the dust in the 

environment.  Keeping in view the recommendations of the committee, CRWC has 

undertaken the above additional measures.  

. 

 

 

Terminal Manager  

CRWC- Shakurbasti 

Copy to:  

1. Member Secretary 

Central Pollution Control Board, 

Ministry of Environment, Forest and Climate Change, 

Parivesh Bhawan, East Arjun Nagar,  

Delhi -110032 
 

2. Member Secretary, 

 Delhi Pollution Control Committee, 

 Government of N.C.T, 4th Floor, ISBT Building, 

 Kashmere Gate, Delhi- 110006 
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